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.AIRS be pleased to ltate : 

(a) whether a sludy team of the World 
Bank has SUllested the construction of a 
~ a  highway Iinkiol Kathmandu Valley 
With Nepalese Terai Bnd India and the 
rest of tbe World; 

(b) if so, the details thereof and who 
will bear Ihe cost; and 

(c) the reaction of Government io the 
matter 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (8) 
An Alreement to reported to have been 
4ilned on 19th February belween Govern-
ment of Nepal and Ihe United Nations 
Development Fund for  the execution of 
a road feasibility Ktudy for feeder roads to 
the Nepal Trunk Road Syslem. Press repo-
rts thai the W n. Id Bank experts had sUlle-
sted the construe. ion of an alternate hilh-
way Linking K,'hmandu Valley wilh Nepal 
Terai, India .. nd the rest of the world has 
been denied. 

(b) As the scheme has not yet been 
accepted for implementation and only a 
feasibility study is contemplated, details 
relarding the quantum of expenditure and 
the agency which will bear the cost are 
nol yet available. 

(C) Docs not arise. 

Views Elprelltd b, Minl.ler or State 
ror Industria' De.elopm.nl Reaard-
Inl Urbn Propert, Rlp'l 

1427. SHRI VIRBNDRAKUMAR 
SHAH : Will the PRIME MINISTER be 
plea.ed to state : 

(a) whether hi' aUenlion has been 
drawn to the views expressed by the Union 
Minister of State ~  Industrial Develop-
ment, Shri K. V. Ragbunath Reddy, on 
urban property rilbts, at a meetinl orpn-
. ised by tbe Congress Socialist Forum in 
Hyderabad on the 4tb January, 1970 and 
l'ublished in the Finaocial Express of tho 
Sth January, 1970; 

(b) if so, whether be bas ascertained u 
to wb.ther the view. upralCd by Sbri 

Reddy had Cabinet lanction beblnd them; 
and 

(c) whether he agrees that it is not 
proper for a Mini,ter in the Union Cabi-
net to express views relardinl mailers 
which do not come under his orficial pur-
view and, if so, whether h. would obtain 
necessary clarification from the Minister 
concerned in tbe above matter and place 
it on tho Table or the House 7 

THE PRIME MINISTER, MINISTER 
OF FINANCE, MINISTER OF ATOMIC 
ENERGY AND MINISTER OF PLANN. 
ING <SHRIMATJ INDIRA GANDHI): 
<a) to Ie), Shri K. V, Raghunatha Reddy. 
who was consulted in the matter, has 
stated that be addressed Ihe Consrenmen', 
Forum for Socialist Action at Hyderabad 
On the 4th January, 1970 in his personal 
capacity and nol as a member of the Coun-
cil or Ministers. While dealing with Econo-
mic Polic,. Resolution of tbe Bomba, 
session of hi. party, he referred to the 
misleading propa.anda whicb was beinl 
carried on by leaders or certain political 
parties that a.riculturisl. would lose their 
land and the middle class and poor people 
would lose thoir property. He explained 
the scope or Articlel 14, 19,31 and 31-A 
of the Conllitution in the context of 
rights relatlnl to non·a8ricultural property 
vis-a-pis tbe rilhU relatiDI to alricultural 
properly. However, he did rot put Ih. 
proposition in lbe manner in wbich it wa, 
reported in tho Financial ~  He 
never dilcusacd the proposal conceminl 
ceilinl on urban property of Government', 
policy relatinl to It. 
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